
GOVERNMENT OF INDIA 
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION

LOK SABHA

UNSTARRED QUESTION NO:1738
ANSWERED ON:01.08.2003
ILLEGAL SALE IN DOMESTIC MARKET 
RAMJI MANJHI

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether the Government are aware that sugar and food items meant for export are being illegally sold in the domestic market; and 

(b) if so, the details of the items sold illegally in domestic market in each of the last three years by the cooperative sugar industry and
other cooperative societies, society-wise?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION ( SHRI V.
SREENIVASA PRASAD ) 

(a)&(b): As per the Commissionerate of Central Excise and Customs, Pune, Aurangabad and Nagpur Zones, certain exporters
diverted sugar meant for exports to the domestic market. A Statement containing the requisite information in respect of the last three
years is enclosed at the Annexure. 

One case of diversion of rice meant for exports to the domestic market in 2002-2003 was also reported. 

ANNEXURE REFERRED TO IN REPLY TO PARTS (a)&(b) OF UNSTARRED QUESTION NO. 1738 DUE FOR ANSWER ON 01-
08-2003 IN THE LOK SABHA. 

STATEMENT OF SUGAR MILLS EXPORTERS RELATING TO DIVERSION OF SUGAR MEANT FOR EXPORT TO THE
DOMESTIC MARKET/PROOF OF EXPORT NOT FURNISHED. 

S.NO. NAME OF THE SUGAR MILL    QUANTITY DIVERTED/PROOF OF EXPORT NOT FURNISHED (In MTs)

1.M/s Dnayneshwar S.S.K. Ltd., Bhende      1900.0
          2496.0
          260.0
        Total         4656.0 
        (Three exporters)

2.M/s Shree Shankar SSK Ltd., Sadashivnagar.     6492.9
        (one exporter)

3.Shri Shankar Maharshi Shankarrao Mohte Patil SSK Ltd., Akluj   26995.6
        (one exporter)

4.M/s Gadhinglaj Taluka SSK Ltd., Gadhinglaj     15445.0
        (one exporter)

5.M/s Krishna SSK Ltd., Karad       13772.3
        (one exporter)
6.M/s Shri Kedareshwar SSK Ltd., Shevgaon     4750.0
        (one exporter)

7M/s Agasti SSK Ltd., Akole, Agasti nagar     1845.0
        (one exporter)

8.M/s Niphad SSK Ltd., Niphad       9216.7
        (one exporter)

9.M/s Vasantrao Dada Patil SSK Ltd., Vithewadi     5420.5
        (one exporter)



10.M/s Sant Eknath SSK Ltd., Paithan      2500.00
        (one exporter)
11.M/s Purna SSK Ltd., Basmathnagar      5000.0
          5000.0
        Total          10000.0
        (Two exporters)
12.M/s Hutatma Jayawantrao Patil SSK Ltd., Suryanagar    2269.6
        (one exporter)
13.M/s Sahyadri SSK Ltd., Sahyadri      160.0
        (one exporter)
14.M/s Sant Damaji SSK Ltd., Mangalvedha.     Not available
        (one exporter)
15.M/s Dongarai Sagareshwar SSK Ltd., Raigaon     1231.5
        (one exporter)
16.M/s Shetkari SSK Ltd., Killari      776.0
        (one exporter)
17.M/s Mula SSK Ltd., Sonai       500.00
        (one exporter)
18.M/s Terna SSK Ltd., Ternanagar      2695.0
        (one exporter)
19.M/s Daulat SSK Ltd., Halkarni      80.0
        (one exporter)
20.M/s Gangapur SSK Ltd., Raghunathnagar     3033.0
        (one exporter)
21.M/s Bhogawati SSK Ltd., Irle, Vairag      5000.0
        (one exporter)
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